. _ INCOME TAX APPEL| ATE TRIBUNAL, AHMEDABAD

i

CAUSE LIST OF A BENCH FOR 27-JANUARY-2026 (TUESDAY)

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Srl | Appeal Number Ai::’rt' Assessee Name Remarks
p | TS 2016-17 | [D] A. SHRIDHAR CONSTRUCTIONS PRIVATE LIMITED
64/AHD/2024 | | : _ |
2 | CO33/AHD/2024 | 2016-17 | [A] A. SHRIDHAR CONSTRUCTIONS PRIVATE LIMITED
IT(SS)A arn | ‘ '
} | gaHb/a024 | 2017718 |ID]A. SHRIDHAR CONSTRUCTIONS PRIVATE LMITED
4 | CO34/AHD/2024 | 2017-18 | [A] A. SHRIDHAR CONSTRUCTIONS PRIVATE LIMITED
IT(SS)A ] ' ' .
5| 6eArb/oop4 | 201819 | [D] A SHRIDHAR CONSTRUCTIONS PRIVATE LIMITED
6 | CO 35/AHD/2024 | 2018-19 | [A] A, SHRIDHAR CONSTRUCTIONS PRIVATE LIMITED
IT(SS)A ]
7| oo | 201819 [A] 55 REALTY
IT(S)A ]
8 | Loqiiro0zs | 202021 | [A]SS REALTY
TT(SS)A -
9 | iosniinioooe | 202021 | (D] SSREALTTY
10 IT(S5)A 2014-15 | [D] SHARVIL AJAYKUMAR SHRIDHAR
71/AHD/2024
11 | CO 43/AHD/2024 | 2014-15 | [A] SHARVIL AJAYKUMAR SHRIDHAR
IT(SSHA )
12| o urinpaoa | 201718 | [A] A SHRIDHAR INFRACON LLP
13 | CO 44/AHD/2024 | 2019-20 |[A] A SHRIDHAR INFRACON LLP
TT(S9)A 1 :
14| rioaose | 201819 | [A] A SHRIDHAR INFRACON LLP
TI(SS)A ]
15| Jogmtioooo4 | 2018-19 | [D] A SHRIDHAR INFRACON LLP
IT(SS)A )
16 | JouatD/2004 | 2019-20 | [D] A SHRIDHAR INFRACON LLP 7
IT(SS)A .
17| jos/anibrace4 | 202021 | [A]A SHRIDHAR INFRACON LLP
IT(SSIA )
18| yoemiioone | 2020-21 | [D] A SHRIDHAR INFRACON LLP
19 [ITA 1440/AHD/2024| 2017-18 | [A] TEJAS GHANSHYAMBHAI PATEL
20 | ITA 192/AHD/2025 | 2017-18 | [A] CHETANBHAI SARDARSINH PARMAR
21 |ITA 1751/AHD/2025| 2022-23 | [A] AMRISH SOMABHAI DESAI
22 |ITA 1752/AHD/2025| 2022-23 | [A] AMRISH SOMABHAI DESAIL
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 28-

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

IN COURT ROOM 3

JANUARY-2026 (WEDNESDAY)

Assmt.

Srl | Appeal Number Year Assessee Name . Remarks
1 ITA 2247/AHDf2025 2620—21 [D] AMBICA ASHISH TRADE LINK LLP (E FILING)

2 |ITA 2248/AHD/2025| 2021-22 |[D] AMBICA ASHISH TRADE LINK LLP (E FILING)

3 |ITA 235Q/AHD/2025 l2020-'21 [A] AMBICA ASHISH TRADE LINK LLP

4 |ITA 235 1/AHD/2625 2021-22 | [A] AMBICA ASHISH TRADE_ LINK LLP

5 |(ITA 2352/AHD/2025 2022;23 [A] AMBI.CA ASHISH TRADE LINK LLP

& |(ITA 2353/AHD/2025| 2023-24 | [A] AMBICA IASHISL-i TRADE LINK LLP

7 |ITA 2284/AHD/2025 2022;23 | [D] AMBICA ASHISH TRADE LINK LLP (E-FILING)

8 |ITA 2285/AHD/2025| 2023-24 | [D] AMBICA ASLHSH TRADE LINK LLP (E-FILING)

9 [TTA 2354/AHD/2025| 2020-21 | [A] AMBICA TRADING CO.

10 |ITA 2355/AHD/20251 2021-22 | [A] AMBICA TRADING CO.

11 |ITA 2356/AHD/2025] 2022-23 [A]‘AMBICA TRADING CO.

12 (ITA 2357/AHD/2025| 2023-24 | [A] AMBICA TRADING CO.

13 |ITA 2358/AHD/2025| 2024-25 | [A} AMBICA TRADING CO.

14 |ITA 2359/AHD/2025 2020;21 [A] BAHUCHARKRUPA TRADING CO.

15 I'T;A 2360/AHD/2025| 2021-22 | [A] BAHUCHARKRUPA TRADING CO.

16 |ITA 2361/AHD/2025| 2022-23 | [A] BAHUCHARKRUPA TRADING Co.

17 |ITA 2362/AHD/2025| 2023-24 | [A] BAHUCHARKRUPA TRADING CO.

18 |ITA 2363/AHD/2025( 2024-25 | [A] BAHUCHARKRUPA fRADING CO.

19 |ITA 2391/AHD{2025 NA [A] SAHAJANAND EDUCATION AND CHARITABLE TRUST

20 [ITA 23%2/AHD/2025 NA [A] SAHAJANAND EDUCATION AND CHARITABLE TRUST |

21 |[TA 2408/AHD/2025| 2017-18 F[Iﬁ r\?GU)JARAT INDUSTRIAL INVESTMENT CORPORATION LIMITED (E-
22 |ITA 2415/AHD/2025 NA [A] GURUDWARA SAHIB SHAHEED BABA DEEP SINGHJI TRUST
23 |ITA 2429/AHD/2025] 2012-13 | [A] SHAH NIKHIL DHIRAILAL HUF
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E ‘ INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST bF A BENCH FOR 29-JANUARY-2026 (THURSDAY)

BEFORE HON'BLE TR SENTHIL KUMA_R, JUDICIAL MEMBER
AND HON'BLE NARENDRA_PR_ASAD SINHA, ACCOUNTANT MEMBER

Year

ITA 572/AHD/2025 2013-1_4 [D] DYNAMATIC DEVELOPERS PRIVATE LIMITED {E-FILING)

1TA657/AHD/2025 | 2014-15 | [D] AASH SATISH JOSK] (E-FILING) -

E

| INCOURTROOM3 :
: CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03
1| Appeal Number | ASSME. ) Assessee Name : "~ Remarks '

ITA 658/AHD/2025 | 2015-16 [D] AASH SATISH JOSHI (E-FILING)

E

ITA 1015/AMD/2025] 2021-22 ARVIND TRUE BLUE.LIMITED) .

Sr
1
2
31 co 68/AH_D/2025 2014-15 {A]-AASH'SATISH JOSHI -
4
6
7

ITA 1716/AHD/2{J_25 2017-18 | [D] SUKHDEV M PRAJAPATI HUF (E-FILING)

5 ‘ CO 69/AHD/2025 | 2015-16 [A] AASH SATISH JOSHI o
' [A] ARVIND ADVANCED MATERIALS LIMITED (FORMERLY KNOWN AS
s |

ITA 2296/AHD/2025 NA [A] SHRI SHANTINATH FOUNDATION

[ITA 2455/AHD/2025 EOIS-IQ [A] TRUSHA VRAJENDRA SANGHAVI

ITA 2461/AHD/2025)  2018-19 [A} KAMLESHKUMAR BABALAL SHAH (E—FILfNG)

19 IITA 2435/AHD/2025 2018-19 [A] AIR WIND GREEN ENERGY LIMITED
10 IITA 2445}AHD,{2025_ 2017-18 | [A] DIGISHKUMAR PURSHOT-TEMDAS PATEL
11 |
|

=L13 1ITA 2476/AHD/2025] 2018-19 | [A] KAMLESHKUMAR BABALAL SHAH

l'14 _,I-TA 2466/AHD/2025‘ 2024-25 ' [A] SWARNIMTOUCH SOLUTIONS PRIVATE LIMITED
15 ‘ITA 2471/AHD/2025| 2018-19 | [A] PRAKASHKUMAR AMRALIL THAKOR

Es 'ITA 2477/AHD/2025) 2017-18' | [A] UNIQUE MERCANTILE INDIA LIMITED (E-FILING)

Ll? llTA 2485/AHD/2025 NA | [A] KSHATRIYA VIKAS PARISAD GUJARAT (E-FILING)

18 ‘ITA 2491/AHD/2025 2016-17 ’ [A] MAVIIBHAI DEVRAIBHAI KOSHIYA
9 ‘ITA 2498/AHD/2025 2013-14 J [A] DINESH DHARAMDASANI

NOT

20 ,ITA 2507/AHD/2025 APPLICABLE

/ [A] SHREE SAMI PANJARAPOLE SAM] (E-FILING)

21 ‘ITA 2511/AHD/2025| 2018-19 ’ (D] SHITAL OMPRAKAS AGRAWAL

3 ’ITA 2523/AHD/2q25 2017-18 ,F.ILING)

[D] GUJARAT MINERAL DEVELOPMENT CO RPORATION LIMITED (E-

22 'ITA 2518/AHD/2025! 2018-19 ‘ [A] MAHADE\_/BHAI K BHARWAD (E-FILING)
2

istra
1-2026

J
|
.
|
?

SUEEENS ANINEDAZAD

i
H
H
i



INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF CLARIFICATION MATI'ERS

FOR 29-JANUARY-2026 (THURSDAY)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
Sr Appeal Number [A.Y, Assessee Bench |Remarks
1 IT(SS)A, 137 IAHD|2023 2012-13 [[A] HARPREET SINGH MAKHIJA A

INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

e e e e A e R SRS FA NS

CAUSE LIST OF CLARIFICATION MATTERS

FOR 29-JANUARY-2026 (THURSDAY)

- BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
Sr Appeal Number [A.Y. Assessee Bench [Remarks
1 |m(s5)A| 137 |AHD|2023] 2012-13 |[A] HARPREET SINGH MAKHIIA A

i AIZUMAL
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INCOME TAX APPELLATE TRIBUNAL AHMEDABAD
__“—“———w———-,—,_.,_____________l__m_m_
. CAUSE LIST OF PART HEARD MATTERS,

FOR 28- JANUARY-ZQZG (WEDNESDAY)

BEFORE DR. BRR KUMAR, VICE PRESIDENT _ :
AND MS SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

PART HEARD MATTERS .
Appeal Number - |Assmt. Year|Assessee " |Bench Remarks|

[A] SATYAGRAH CHHAVNI CO OP HOUSING
-|SOCIETY LIMITED

Sr

1 |ITA|1974 |AHD{ 2025 |  2020-21 B ]

CAUSE LIST OF PART HEARD MATTERS,

- FOR 28 -JANUARY-2026 (WEDNESDAYI

- BEFORE SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

. PART HEARD MATTERS
Srl Appeal Number | Assmt. Year Assessee . : Bench [Remarks

ITA| 36 | AHD | 2025 | 2011-12 _|[A] PUNDRIK RAVINDRABHAI TRIVED] . B
ITA| 37 | AHD | 2025 | 2012-13 [A] PUNDRIK RAVINDRABHAI TRIVEDI - '
ITA| 38 | AHD | 2025 2017-18 [Aj PUNDRIK RAVINDRABHAI TRIVEDI
ITA| 39 | AWD | 2025 | 2017-18 [A] PUNDRIK RAVINDRABHAI TRIVED] -
ITA]155] AHD | 2025 2016-17  |[A] PUNDRIK RAVINDRABHAI TRIVEDI

mrbbJ‘Mb—-
Wi |t

FOR 29-JAN UARY-2026 (THURSDAY_)

BEFORE DR. BRR KUMAR, VICE PRESIDENT
AND MS. SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

MISCELLANEQUS APPLICATIONS.

Assmt. : . T0
Appeal Number Yoar |Assessee , Bench | puthor

Sr

[A] GUJARAT STATE AVIATION [NFRASTRUCTURE

COMPANY LIMITED B P

1 [ MA | 106 | AHD | 2025 | 2017-18




- INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

‘Date 29/01/2026

Before SHRI SANJAY GARG JM AND
SMT. ANNAPURNA GUPTA, AM

For deciding application of the‘Deparfment for recalling of the cost.

Sri Appeal Number Assmt. Year|Assessee Bench
[A] Shi Bara Bavan Modh Brahman -
1 HTA] 32 JAHD| 2025 NA Vidhyotejak Trust Mandal B
2 |ITA| 225 {AHD| 2025 NA [A] Kalabharti Charitable Trust B
3 [ITA| 236 |AHD| 2025 - NA [A] Keval Ghyan Seva Niketan Trust B
45 |1TA |25 | AHD | 2025 | N [A] Show Humanity Trust B
6 |ITA|3290| AHD| 2014 10-11 [A] 3alpha Outsourcing Service B
7 [ITA[1005|AHD| 2023 15-16  |[A] Shalby Ltd. B
LESISTANT RECIST
TR ST

INCOME TAX APPEL
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
| Date 29/01/2026

Before SHRI SANJAY GARG JM AND
SMT. ANNAPURNA GUPTA, AM

For deciding application of the Department for recalling of the cost.

Srl Appeal Number Assmt. Year|Assessee _ Bench
, * |[A] Shi Bara Bavan Modh Brahman

1. ITA 3_2 AHD| 2025 NA Vidhyotejak Trust Mandal B
ITA| 225 |AHD | 2025 NA [A] Kalabharti Charitable Trust B
ITA| 236 | AHD | 2025 NA . |[A] Keval Ghyan Seva Niketan Trust B
4.5 [ITA 2255%' AHD| 2025 NA  |[A] Show Humanity Trust B
6 |ITA|3290/AHD| 2014 10-11 - |[A] 3alpha Outsourcing Service . B
B

ITA|1005|AHD| 2023 | 15-16  [[A] Shalby Ltd.




__ INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LISTOF C B

AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER

IN.COURT ROOM 2

ENCH FOR 27-JANUARY-2026 (TUESDAY)

CISCO WEBEX MEETING NUMBER 2641 249 7680 PASSWORD CRDZ

srl Appeal Number A$:|:rt Assessee Name : Remarks_
1 1255;('_'5339025 2013-14" | [A] RITABEN SHAILESHKUMAR SHAH
2 1251;;(:332025 2014-15 | [A] RITABEN SHAILESHKUMAR?SHAH
3 127%_‘7’3}3025 2015-16 | [A] RITABEN SHAILESHKUMAR SHAH
4 7128}—;%533902'5 2016-17 | [A] RITABEN SHAILESHKUMAR SHAH
5| . T9A 2016-17 | [D] SURESHBHAI RANCHHODLAL THAKKAR

141/AHD/2025_| _ __ _
6 IT(SS)A 2016-17 | [A] SURESHBHAI RANCHHODLAL THAKKAR

142/AHD/2025 -_ _ KKAF
7 1663/A”H%'/2025 | 2018-19 | [A] MAHENDRABHAT KHUSHALEHAI PATEL
8 1874/AITHA|; /2525 | 201920 1A TIMBA MUVADI DUDH MANDALL
9 ,1579 /ﬂ‘) J2025 | 201516 |[A] ;NDQTCH COMPOSITES T.ECHNOLOGY PRIVATE LIMITED
L i /202 s | 201213 D] DH_ARA VARUN SHAH |
11 1980[AITHg '/2.0'2'5 2018-19 | [D] AGASTYA NUTRIFOOD INDUSTRIES LLP
12| g s /2025 | 2017-18 | [A] SUMIT H BHAGCHANDANI -
13 | 2050/;{1?6 /20772'5 2618-19 (A] AgAszA NUTRIFOQD'INDIIJISTRIE.S.V LLp
14 AZSOQIAHHg /2625 201718 {[D] MAGARAM_ _KUMBHARAM AT
15 -25'1 4',:-';%'/2025 NA [ [A] SHRI KUKARWADA KELAVII MANDAL
16 25'1'5151’“0’/20'25 -.I\IIA | [A] SHRI KUKARWADA KELAVNI MANDAL
17 252'0",{':';/'202'5 APEI':‘I%;BLE [A] CHIMANLAL MODT CHARITABLE TRUST
18| o, JTA | NOT 0 CLIMANLAL MODI CHARITABLE TRUST

_2521/AHD/2025 |appLicABLE| | 7_

19 2527,;;‘; /2025 | 201314 |[D] SHREE VISHVAMURTE TRAD INVEST PRIVATE LIMITED
20| Hem A /2025 2014-15 | [D] SHREE VISHVAMURTE TRAD INVEST PRIVATE LIMITED
2.1' 253”&';/20# 201617 {[D] ?ANKAJBHAI UKABHAT SAVALIYA
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* INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 28-JANUARY-2026 (WEDNESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

1IN COURT ROOM 2

| CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CRO2

Srl | Appeal Number Assmt, Year ~ Assessee Name Remarks

1| ITAG699/AHD/2023 2013-14 | [A] GREENSPACE INFRATECH PVT. LTD.

ITA104/AHD/2025 | 2017-18 | [A] SAHYOG CONSTRUCTION (RCM)

IT(SS}A 144/AHD/2025 2019-20 [D] SHIVALIK-JHANVI INFRASPACE LLP

ITA 343/AHD/2025 2013:14 | [A} VASRAMBHAI RABART LEGAL HEIR OF LATE DHULABHAT F: RABARI (E-FILING) -

ITA1437/AHD/2025 | 2016-17 | [A] SAURABH ROHIT MODI

- TTA 1497/AHD/2025 2013-14 - |[A) TENSILE STEEL LIMITED

N|leolvmis|lw|w

TA 1649/AHD/2025 | 2022-23 [A] TESZLA MULTI TRADE

8 ITA 1736/AHD/2025 2022-23 - | [D] TESZLA MULTI TRADE

9 | ITA1744/AHD/2025 | 20i6-17 | [A) CONCORD BIOTECH LTD.
10 | TTA1762/AHD/2025 | 2015-16 |[A]KOMAL SHUKLA ;

11 | ITA1791/AHD/2025 | ~2013-14 = |[A] M R PATEL AND SONS_

12| 1TA1792/AHDf2025 | 2015-16 | [A]M R PATEL AND SONS

13 | TTA1831/AHD/2025 | 2016-17 |[D] SATYAHABITAT PRIVATE LIMITED

14 | = .CO89/AHD/2025. 2016-17 | [A] SATYAHABITAT PRIVATE LIMITED

15 | TTA1832/AHD/2025 | 2017-18 | [D] SATYAHABITAT PRIVATE LIMITED

16 | CO90/AHD/2025 2017-18 | [A] SATYAHABITAT PRIVATE LIMITED'

17 | ITA 1833/AHD/2025 2018-19. |[D] SATYAHABITAT‘P_RNATE LIMITED

18 | COO1/AHD/2025. | 201819 |[A] SATYAHABITAT PRIVATE LIMITED

19 | ITA1834/AHD/2025 ‘|- 2018-19 |[A] SATYAHABITAT PVT. LTD

20 | ITA1900/AHD/2025 | 2015-16 | [D] SURYANANDAN TEXTURIZER LIMITED

21| ITA1901/AHD/2025 | 2015-16 . |[D] SURYANANDAN TEXTURIZER LIMITED

22 | ITA1902/AHD/2025 | 2016-17 | [D] SURYANANDAN TEXTURIZER LIMITED

23 | ImA 1903/AHD)_2025 2016-17 | [D] SURYANANDAN TEXTURIZER LIMITED

24 | TTA1922/AHD/2025 | 2017-18 | [A] RACHNA DIPESH LADDHA

25 | ITA1957/AHD/2025 | 201718  |[A] RAJESHKUMAR KANTILAL PUIARA

26 | ITA2121/AHD/2025 | 2017-18 |[A] BRIJESH HARIPRASADBHAI RAVAL

27 | ITA2338/AHD/2025 | 2018-19 -|[A] SGL GRAPHICS TECHNOLOGY

28 | ITA2540/AHD/2025 2020-21 fA] ANURAG CHEMICALS

129 | TTAZ541/AHD/2025 | 202021 | [A] ANURAG CHEMICALS

30 | ITA2542/AHD/2025 | 201314 |[A] PG FOILS LIMITED

31 | ITA2550/AHD/2025 | 2017-18  |[A] AJAL BAGADA

32 | ITA2554/AHD/2025 | 202122  |[A] GLOTEX SOLUTIONS PVT. LTD.

"33 | TTA2561/AHD/2025 | 2016-17 |[A] SINHU) DUDH UTPADAK SAH MAN LIMITED




INCOM;E TAX_APPE_LLATE— TRIBU.NAL, AHMEDABAD |
CAUSE LIST OF C BENCH- FOR 29-JANUARY-2026 (THURSDAY),
BEFORE HON'BLE SANJAY GARG JUDICIAL MEMBER
AND HON BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
IN COURT ROOM 2
CISCO WEBEX MEETING NUMBER 2641 249 7680 PASSWORD. CR02
. srl Appeal Number A$:':rt Assessee Name _ Remarks
1 | ITA 14/aHD/2021 | 2013-14 S[]:\AII_IJ)-\TE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS
2 |ITA 19/AHD/2021 | 2013-14 S[SAFI!.;\TE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS
3 - IT(SS)A 2009-10 [A] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS
14/AHD/2021 ' SHAH)
- IT(SS)A :
4 15/AHD/2021 2010-.11 {A} LATE VIKAS A SHAH(BY HIS WIFE L/H CHHAYA VIAS SHAH)
5 IT(SS)A 2011-12 [A] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS
16/AHD/2021 , SHAH)
6 IT(SS)A 2012-13 ‘[A] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS
| - 17/AHD/2021 . SHAH)
7 1 IT(SS)A 2009-10 [D] LATE VIKAS A SHAH (BY HIS WIFE L/H SMTCHHAYA VIKAS
18/AHD/2021 [SHAH)
g | - IT(SSA 201112 | [D] LATE VIKAS A SHAH (BY HIS WIFE LIH CHHAYA VIKAS
19/AHD/2021 : SHAH)
9 IT(SS)A ' 2012-13. - [D] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS
20/AHD/2021 s SHAH) _
I '
10 1393/AHD/2025 2016-2017 | [A] SDCE PROJECT S PRIVATE LIMITED
_ A — ——— —
1,1. | 1403/AHD/2025 2016-17 | [A] AADI PROCON PRIVATE LIMITED
- ITA N - CTIMAL KA
12 1422/ AHD/2025 2017-18 [D] ASHOKKUMAR HASTIMAL KATARIYA
‘ITA : oAb ‘
13 1505/AHD/2025 20_17—18 [D} STATE EXAMINATION BOARD -
ITA. . 1e lea . b
14| yos/AHD/2025 | 201516 [A] SHASHIKANT V. PATEL "
' ITA . '
15 1669/AHD/2025 2017-18 [D]_:B NANII A
- ; . : T
|16 1713/AHD/2025 2017-18 '|[D] CHINTA_N_ KANAIYA_LAL SHAH
TTA - , o PAT
117 1852/AHD/2025 20;15-16 D] SHASHIKANT VASUDEV PATEL -
18 1866/AHD/2025. | 2011-12 | [D] SHRI GOVINDAM.AGRO FOODS PRIVATE L_IMITED :
"@‘”VVLM, i
k; 3@ “Z’Eﬁt Registrar|
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INCOME TAX APPELIATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF
PART HEARD MATTERS,

FOR 29-JANUARY-2026 (THURSDAY)

BEFORE MS. SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

" PART HEARD MATTERS. _
sri| Appeal Number A‘j:::,t' Assessee . . ' Bench |Remarks
1 |IT(SS)A|114|AHD|2025( 2020-21 |[A] DHIREN RAMBHAI BHARWAD _ ] C .
2 {IT(SS)A| 117 |AHD|[2025| 2019-20 |[A] DHIREN RAMBHAI BHARWAD o C
3 [IT(SS)A|123|AHD[2025 2019-20 [D] DHIREN RAMBHAI BHARWAD _ C
4 |IT(SS)A| 124|AHD|2025| 2020-21 |[D] DHIREN RAMBHAI BHARWAD ' c

: INCOME Tﬂ.}'\' A
G%%'WW/A}—; MEDABAL

' INCOME TAX APPELLATE TRIBUNAL AHMEDABAD

S CAUSE LIST OF
PART HEARD MATTERS

FOR 29-JAN UARY-2026 (THURSDAY)

' BEFORE MS. SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

" PART HEARD MATTERS
Srl| Appeal Number A‘s':::!:. Assessee ' ‘ Bench |Remarks
1 [IT(SS)A|114|AHD|2025} 2020-21 |[A] DHIREN RAMBHAI BHARWAD _ ' C
2 |IT(S5)A|117|AHD|2025| 2019-20 |{A] DHIREN RAMBHAI BHARWAD c |
3 [1T(SS)A{123|AHD|2025| 2019-20 |[D] DHIREN RAMBHAI BHARWAD ‘ ' C.
4 [IT(SS)A|124{AHD|2025( 2020-21 {[D] DHIREN RAMBHAI BHARWAD ' (ol
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 27-JANUARY-2026 (TUESDAY)

BEFORE HON BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER -
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER. 2641 249 7680 PASSWORD CRO2

Assmt.

ssessee N T Remarks
Year A ee Namé

Srl-| Appeal Number

[y

ITA 839/AHD/2023 | 2014-15 | [A] SAHAJANAND LASER TECHNOLOGY LIMITED

2 | TTAB40/AHD/2023 | 2017-18 | [A] SAHAJANAND LASER TECHNOLOGY LIMITED
-3 | TTA959/AHD/2023 | 2017-18 | [D] SAHAJANAND LASER TECHNOLOGY LIMITED
4 | TTA41/AHD/2023 | 2018-19 | [A] SAHJANAND LASER TECHNOLOGY LIMITED

5 | TTA842/AHD/2023 | 2018-19 | [A] SAHIANAND LASER TECHNOLOGY LIMITED

6 | TTA94/AHD/2024 | 2014-15 | [D] SAHAJANAND LASER TECHNOLOGY LIMITED
7 [ITA 1754/AHD/2024| 2020-21 | [A] KUNJAL SHANI PATEL |
'8 |TTA 1755/AHD/2024 | 2022-23 | [A] KUNJAL SHANI PATEL

9 |ITA 1756/AHD/2024| 2019-20 | [D] KUNJAL SHANI PATEL
10 {ITA 1757/AHD/2024| 2020-21 | [D] KUNJAL SHANI PATEL
| 11 |ITA 1758/aHD/2024 | 2022-23 | [D] KUNJAL SHANI PATEL

[AJ SUN PHARMACEUTICAL INDUSTRIES LIMITED JERSTWHILE

12 lTA.909/AHD/2025 2013-14 - |RANBAXY LABORATORIES LTD.)

[A] SUN PHARMACEUTICAL INDUSTRIES LIMlTED )ERSTWHILE

13 | ITAS10/AHD/2025 | 2014-15 | ohnmavy LABORATORIES LTD.)

14 | ITA 934/AHD/2025 | 2013-14 |[D]}SUN PHARMACEUTICAL INDUSTRIES LIMITED

15 | ITA 935/AHD/2025 | 2014-15 [ [D] SUN PHARMACEUTICAL INDUSTRIES LIMITED

16 | ITA 1011/AHD/2025 | 2012-13 [Aj SAGAR SAMRAT CAPLEASE PRIVATE LIMITED

17 | ITA 1012/AHD/2025| 2014-15 | [A] SAGAR SAMRAT CAPLEASE PRIVATE LIMITED

18 |ITA 1013/AHD/2025 | 2014-15 | [A] SAGAR SAMRAT CAPLEASE PRIVATE LIMITED

19 |ITA 1323/AHD/2025| 2014-15 |[A] SAGAR SAMRAT CAPLEASE PRIVATE LIMITED

20 | ITA 1640/AHD/2025 | 2013-14 |[D] ELECTROTHERM (INDIA) LIMITED

21 { COS80/AHD/2025 | 2013-14 [[A] ELECTROTHERM'.(.INDIA) LIMITED

22 |TTA 1675/AHD/2025 | 2012-13 | [A] SHILPABEN KALPESHKUMAR PATEL

23 lTA 1740/AHD/2025 | 2017-18 {A] PATEL WINES

22-Janr202
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 28-JANUARY-2026 (WEDNESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON' BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER. 2641 249 7680 PASSWORD CRO2

IN COURT ROOM 2

!

‘ .Srl Appeal Number Az r::: :  Assessee Name Remarks
o | sessmnr2022] 201647 L[Iﬁ WS, TBER SHENYANG TRASFORMER GROUP COMPANY
2 |ITA 179/AHD/2025| 2015-16 {D] NANDAN DENIM LIMITED
| 3 [ITA 180/AHD/2025| 2016-17 | [D] NANDAN DENIM LIMITED
| 4 | CO77/AHD/2025 | 2016-17 | [A] NANDAN DENIM LIMITED
5 |TTA 513/AHD/2025| 2017-18 | [D] NANDAN DENIM LIMITED
6 | CO 78/AHD/2025 | 2017-18 | [A] NANDAN DENIM LIMITED
7 |ITA 514/AHD/2025| 2018-19 | [D] NANDAN DENIM LIMITED
8 { CO 79/AHD/2025 | 2018-19 _[A] NANDAN DENIM LIMITED |
9 [ITA 609/AHD/2025| 2017-18 | [A] THE RAMPUR PEOPLES CO,OP. CREDIT SOCIETY LTD.
10 | 4 oeatinya025 | 201819 | [A] MEDWELL VENTURES PRIVATE LIMITED o
11| og A /2025 | 2012-13 | [A] GUIARAT STATE FERTILIZERS & CHEMICALS LTD,
12| L oeointina025 | 201314 | [A] GUIARAT STATE FERTILIZERS & CHEMICALS LTD,
13| 1a61 A /’2025 2012-13 | [D] GUIARAT STATE FERTILIZERS & CHEMICALS LIMITED
14| (g6 ;L‘B /2@5 7201”3-14 | (D] GuAIART STATE FERTILIZERS & CHEMICALS LIMITED
15 | Jouatip/a02s | 202021 | [A] VISHVA KALYAN FOUNDATION
16 | Jy3yatinyanas | 201718 | [A] SHAILESHKUMAR DAHYABHAI PATEL (SGM)

—Ass:stant Registrar
T4 A - 22-Jan=2026
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INCdME TAX APPELLATE TRIBUNAL, AHMEDABAD

- CAUSE LIST OF D BENCH FOR 29—JANUARY—2026 (THURSDAY)

- BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN coun'r ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD CRO2

srl| Appea_l Number ﬁ;:'::‘ Assessee Name Remarks
1-| ITA 555/AHDf2017 | 2012-13 [A] KLOECKNER DESMA MACHINERY P, LTD.
2 | TTA 2322/AHD/2017| 201314 | [D] KLOECKNER DESMA MACHINERY PVT, LTD.
3 |ITA 2579/AHD/2017 | 2013-14 [A] KLOECKNER DESMA MACHINERY PVT, LTD.
4 | ITA 169/AHD/2021 | 2016-17 |[A] SHELL GLOBAL SOLUTIONS INTERNATIONAL B.V (SGM)
5 | ITA 333/AHD/2022 2018-19 | [A] SHELL GLOBAL SOLUTIONS INTERNATIONAL B.V.
6 |ITA 1671/AHD/2024 (. 2020-21 [ [A] SHELL GLOBAL SOLUTIONS INTERNATIONAL B.V.
‘7 | TTA13/AHD/2022 | 2018-19 | [A] JEUMONT ELECTRIC INDIA PVT. LTD.
8 | TTA69/AHD/2022 | 2017-18 |[A] JEUMONT ELECTRIC INDIA PVT. LTD.
9 | ITA87/AHD/2022 | 2017-18 |[A]ZYDUS HOSPIRA ONCOLOGY PVT. LTD.
10 | ITA 1521/AHD/2024 | 2020-21 | [A] ZYDUS HOSPIRA ONCOLOGY PRIVATE LIMITED
11 |ITA 2123/AHD/2024 | 202122 | [A] ZYDUS HOSPIRA-ONCOLOGY PRIVATE LIMITED.
12 | ITA 2004/AHDf2024 | 2021-22 | [A] CHROMENI STEELS PRIVATE LIMITED
13 | ITA 1711/AHD/2024| 202021 |[A] CHROMENI STEELS PRIVATE LIMITED
14 | TTA 2017/AHD/2025 | 2006-07 | [D]M/S SCHAEFFLER INDIA LTD
15 |ITA 2018/AHD/2025 | 2007-08 |[D]M/S SCHAEFFLER INDIA LTD
16 | ITA 2019/AHD/2025 | 2008-09 |{D] M/S SCHAEFFLER INDIA LTD
17 | ITA 2020/AHD/2025 |- 2015-16 Ihoglzvs V?chTm[.)E)FFL;R INDIA LTD(FORMERLY KNOWN AS INA BEARING
18 | TTA 2021/AHD/2025| 2016-17- 1%1%? V?CE%I;FFLER INDIA LTD(FORMERLY KNOWN INA BEARING
19 | ITA 2036/AHD/2025 2009-10 [D] M/S SCHAEFFLER INDIA LTD
20 {ITA 2215/AHD/2025 | 2013-14 - |[D] M/S SCHAEFFLER INDIA LIMITED.
21 |ITA 2222/AHD/2025 | 2020-21 | [A] SHREE SWATI TEXDYES PVT. LTD.
22 | TTA 2230/AHD/2025| 2011-i2 [D] LINDE ENGINEERING “INDIIA PVT LTD
23 | ITA 2246/AHD/2025 | 2013-14 | [D] LINDE ENGINEERING INDIA PVT LTD
24 | ITA 2214/AHD/2025 | 2014-15 | [D] LINDE ENGINEERING INDIA PVT LTD
25 | CO97/AHD/2025 | 2014-15 | [A] LINDE ENGINEERING INDIA PVT LTD




- INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

_ CAUSE LIST OF
PART HEARD MATTERS,

' FOR 28-JANUARY-2026 (WEDNESDAY)

BEFORE MS. SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

PART HEARD MATTERS:
srl| Appeal Number -A$::1rt’ Assessee. - - ~ |Bench Remarks|
IT(SS)A 61 |AHD{2023 2014-15 |[D] LAXMANBHAI HARIBHAI VEKARIYA D

IT(SS)A| 62 |AHD|2023| 2015-16 [[D] LAXMANBHAI HARIBHAI VEKARIYA

TT(SS)A| 63 |AHD[2023{ 2016-17 |[D] LAXMANBHAI HARIBHAI VEKARIYA |

IT(SS)A| 64 [AHD|2023| 2017-18 [[D] LAXMANBHAI HARIBHAI VEKARIYA

IT(SS)A| 65 |AHD[2023| 2018-19 [[D] LAXMANBHAT HARIBHAI VEKARIYA

{IT(SS)A] 66 [AHD|2023| 2019-20 ([D] LAXMANBHAI HARIBHAI VEKARIYA

IT(SS)A{ 67 [AHD[2023| 2020-21 |[D] LAXMANBHAI HARIBHAT VEKARIYA

QI010|0|0{0 |0

wlivlo|lu|la|w|roi-

IT(SS)A| 68 |AHD|2023| 2021-22 [fD] LA_XMANBHAI HARIBHAI VEKARIYA'

‘i(,!vi‘u i
SISTANT REGISTRAR
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INCOME TAX APPELLATE TRIBUNAL AHMEDABAD

%@«ﬂww

. ' CAUSE LIST OF
PART HEARD MATTERS

FOR -JANUARY-2026 (WEDNESDAYI

BEFORE MS SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

PART HEARD MATTERS

-Assmt,
Year

IT(SS)A| 61 |AHD|2023| 2014-15 |{[D] LAXMANBHAI HARIBHAI VEKARIYA D
IT(SS)A| 62 |AHD|2023| 2015-16 |[D] LAXMANBHAI HARIBHAI VEKARIYA D
IT(SS)A] 63 |AHD|2023| 2016-17 {[D] LAXMANBHAI HARIBHAI VEKARIYA D
IT(SS)A| 64 |AHD|2023| 2017-18 |[D] LAXMANBHAI HARIBHAI VEKARIYA _ D
IT(SS)A| 65 JAHD[2023] 2018-19 [[D] LAXMANBHAI HARIBHAI VEKARIYA D
D
D
D

Stl|  Appeal Number Assessee - ) R Bench [Remarks

IT(SS)A] 66 [AHD|2023| 2019-20 |[D] LAXMANBHAI HARIBHAT VEKARIYA
LT(SS)A| 67 [AHD|2023| 2020-21 |[D] LAXMANBHAI HARIBHAI VEKARIYA
IT(SS)A{ 68 |AHD|2023| 2021-22 {[D] LAXMANBHAT HARIBHAI VEKARIYA
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INCOME TAX APPELLATE TRIBUNAL, AHM-ED_ABAD
'CAUSE LIST OF
CLARIFICATION MA1TEIRS

FOR 29-JANUARY-2026 (THURSDAY)

BEFORE SHRI SANJAY GARG JUDICIAL MEMBER
AND SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER

CLARIFICATION MATI'ERS
Srl | Appeal Number \A,::?t Assessee ‘ ' | Bench |Remarks
1 |1TA[434|AHD|2025] 2019-20 |[A] KAUSHAL GANPATBHAI PATEL D
: Y
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' INCOME TAX APP_ELL‘ATE'-TRIBUNAL AHMEDABAD .
: 'CAUSE LIST OF
CLARIFICATION MATTERS

' FOR 29-JAN UARY-2026 { THURSDAY)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER .
AND SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER

" CLARIFICATION MATTERS

Assmt.
) Year
1 [rra]434]AHD[2025| 2019-20 |[A] KAUSHAL GANPATBHAI PATEL | D .

Assessee . ' 7 Bench |Remarks

Srl | Appeal Number




~ INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD |
CAUSE LIST OF SMC BENCH FOR 27-JANUARY-2026 (TUESDAY)
BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
INCOURTROOM?2
CI_SCO WEBEX MEETING NUMBER:I 2641 249 7680 PASSWORb: CRO2 _
Srl | Appeal Number A\s,::'rt’ | Assessee Name Rem;rks
) . ﬂ\) 12005 | 20 1213 | [A] NIMESH HASMUKHLAL SHAH-
2| 1ag9) A 1025 | 201718 |[A] LAXMI HYDROCOLLOIDS
cl [, /ﬁg 12025 2017-18 | [A] REKHA GOPAKUMAR NAIR
4| 188y, /iLAD j2025 | 202122 |[A] SHREE RADHA MADHAV GAU_SEVA CHARITABLE TRUST
51, 55} p{;""\) 2025 | 201920 [[A] KANAL SANATKUMAR RAVAL
6 | 215 /_{E\D 12025 | 2019-20 | IA]ANIL KUMAR BAYATI
7| 162 A 2025 | 201213 | A] GOVINDBHAL T. PATEL, HUF
8 | 16y s 12025 | 201820 [A] VINODCHANDRA CHIMANLAL BAROT
9 | Hing ;L"'[\) /2025 | 201819 | [A] ARAV CO-OPERATIVE HOUSING SOCIETY LTD.
10| 5190 ;3{\3 /2025 | 201819 | [A] ARAV CO-OPERATIVE HOUSING SOCIETY LTD.
11| 19 s 12025 | 201920 | [A] ARAY CO-OPERATIVE HOUSING SOCIETY LTD.
2| 517y s /2025 | 201920 | [A] ARAV CO-OPERATIVE HOUSING SOCIETY LTD,
13 | 19 A /2025 | 202021 | [A] ABDULHAKK ADAMBHAT RANGUNT
14| 517 ;L’E 12025 | 201718 | [A] PUNAMBHAI MERAJBHAT RABARI
5| asg) s 1025 | 201617 [[A] MITHABHAL JOMABHAL RABARI
16 | 2463, ﬂg /2025 | 2018-19 | [D] BHAVIN SURYAKANTBHAT PARIKH HUR
17 »ae8 /ﬂ:‘) 12025 | 2022:23 | [D] CHETAN MAHENDRABHAI ADANI




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

* CAUSE LIST OF SMC BENCH FOR 28-JANUARY-2026 (WEDNESDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 4

CISCO WEBEX MEETING NUMBER 2642 907 3560 PASSWORD: CR04

-Assmt.

2479/AHD/2025

[A] SAMIRBHAI RASIKLAL SHAH

Srl | Appeal Number Year Assessee Name Rgmarks

Iy il po1s 2007-08 | [A] SHRI RAJESH MANILAL. MAKWANA HUF (HCM)

2 | 1535 ﬂ‘) 12015 1200708 | [A] SHRI 1 RAJESH M. MAKWANA (HCH)

cl I, /;L’?) 12025 | 2016-17 | [A] DEVSTHAN-TRUST

4| y1sy ;ﬂi‘) 12025 2020-21 | [A] SHREE SAHELI SAVINGS & CREDIT CO.0P. SO. LTD.

5 2-188 / i 12025  2018-19 |[A] ISCON HEIGHTS OWNERS ASSOCIATION

6 | 5100, ;Kﬁ‘) 2095 | 201718 [A] SANJAY SAVIIBHAI PATEL

7 | 2108 i /2025 | 202223 | [A] JIVANBHAT SOMABHAI PATEL

8 2204/ D 1025 | 202021 [A] MADAN LAL GROVER

9 | 508/ A /2025 | 201112 | TA] DHAVALKUMAR KANTILAL BAROT

10 0 /rﬂl};) /2025 | 2019-20 | [A] PRAGNESH AMRUTLAL GAJJAR |
11 22'08/ AMD/2025 2012-13 | [A] DEEPA KAMAL KISHORE SHARMA

12| g, ),_{Eﬂ[‘) 12025 | 2012:13 | [A] DEEPA KAMAL KISHORE SHARMA

13 2'21 y ;Lg /2025 | 201213 |[A] AHMEDABAD STRIPS PRIVATE LIMITED

14 2220} ﬂf[‘) /2025 | 202324 | [A] MONTUKUMAR RAJNIKANTBHAI JAYSWAL

15 | o3 s 12025 | 2019-20 | [A] DEEPAK BABULAL KHANDALA
16| 547y ,oI\:[\) 12025 2017-18 | [A] JITEN DINESHCHANDRA MASHAR

- TTA >017.16 | /Al THE VASUDHA CREDIT AND SUPPLY CO. OP. SOCIETY

2474/AHD/2025 LIMITED
18 1TA 2018-19




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 29-JANUARY-2026 (THURSDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 4

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04

Assmt.

2402/AHD/2025

Sri Appeal Number Year Assessee Namg _ Remarks
1 [ITA 818/AHDj2025| 2015-16 | [D] MANJULAKUMART MAHENDRABHAT MEHTA

2 | 1 a6 ﬂ[‘) 1025 2017-18 | [A] YAKUBMIYA NABIMIYA BELIM B

3 1520} ;E[‘) 25 | 201718 | [A] SACHINKUMAR NANDKISHOR GAUTAM

4|, 5'57/ ;EAD 1025 | 201718 | [A] BHURABHAT BHAGVANBHAI J0SHI

5 1238/ ;L’E 12025 2019-20 | [A] BHAGWANBHAT KARSHANBHAT PATEL

6 2,4; a4 }m‘) 12025 | 201819 | [A] PATEL MAHENDRABHA C HUF

g /ﬂ’; 025 | 202223 | 4] DHARTI FOUNDATION

8 | 253 ;L?) /20:25 2014-15 | [A] Usria DILIPBHAI SHAH

9 | 5oy e 12025 2018-19 | [A] VANKAR DAYABHAL

10| s i o025 | 201819 | [A VANKAR DAYABHAT

11| Hoe | ;;”[‘) /2025 2018-19 '[A] VANKAR DAYAQHAI

2 2257, A 1025 | 201819 | [A] VANKAR DAYABHAI

13| 5ysg, ,,m‘) /025 | 201920 | [A] VA.NKAR DAYABHAI

14| 5oey i;'g[‘) /2025' 2019-20 | [A] VANKAR DAYABHAI

15| 50 AI:’; 12025 | 2019-20 | [A] VANKAR DAYABHAI

16 | 561 ;Efg /2025 | 201820 | [A] VANKAR DAYABHAI

17 LA 2013-14 | [A] MONARK RAJESHBHAI PATEL




